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employees of Satgram Colliery in 
A.an101; and 

(b) if 10, the result thereof! 

'l'be Deput, MlDlster of Laboar 
CBIIri A'blcl All): (a) and (b). A set-
tlement wal effected on March 8, 1961, 
whereby the mana,ernent offered 
re-employment to 40 dismissed, dis-
charged workers. 28 of these workers 
reported for duty and were re-
employed; the remainiag 12 did not 
respond. 

Development Plan lor Slkklm 

r Sbrl CbUDI Lal: 
Shrl Ram Krlaban Gupta: 
Sbrl Auroblndo Gbosal: 

·819. ~ Sbrl AJlt Singb Barb.acU: 
I Shrl P. C. Borooab: 
I Bardar Iqbal Slnrb: 
l Shrl Amar Sinrh Damar: 

Will the Prime Minister be pleased 
to reler to the reply ,ivl.'n to Starred 
QUestion No . 412 on the 28th 
February, 1961 and state: 

(a) whether Government have con-
sidered Dnd finalised the second deve-
lopment plan for Sikkim: and 

(b) if so. the dl.'tails thereof? 
fte Parllamentar,- Secretary to the 

MlDlster of Edernal Affairs (Shri 
Sadath All Khan): (a) Yes, Sir. 

(b) A statement is laid on the 
Table of the House. [See Appendix 
W, annexure No. 24]. 
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Tralnlq 01 Teacher Admin' ... " 

r Shrl D.C. Sharma: 
·111. ~ Shri TaDpmanl: 

L Sbri KIUIhaD: 
Will the Minister of Laboar aII4 

Bmplo,.._ be pleaBed to ltate: 

(a) whether the Third Courae for 
the training of Teacher Adminilltra-
tors has since been started in Bom-
bay; and 

(b) it so, the number of trainees 
selected for the same! 

The Depat, Minister of Laboar 
(Sbri A'bid AU): (a) Yes, on the 18th 
July 1961. 

(b) 43 candidates were selected for 
the course. 

Amendments to Employees' 
State Insurance Act 

.BBZ {Shrl IndraJlt Gupta: 
. Shri Ram Krisban Gupta: 

W ill the Minister of Labour anel 
Employment be pleased to refer to 
the reply given to Starrej Question 
No. 1689 on the 24th April, 1961 and 
state: 

(a) whether any progress has since 
been made with regard to the pro-
posal to amend the Employees' State 
Insurance Act; 

(b) whether the proposals under 
consideration include those advocated 
by the workers' representatives on 
the Employees' State Insurance Cor-
poration; and 

(c) whether there Is any propolBl 
for increasing the rates of contribu-
tion by the employer. or workers or 
both! 

The Depaty Mbdster 01 PIaIuabIc 
aael La ....... aacI Emplo,..t (8IIrl 
L. N. MIIIara): (a) The Sub-Com· 
mittee appointed by the emplOJ-
State IDsuranee Corporation baa cao-
lidered the propoaed amenlbnenta. 
Ita report will be conalclered by the 
Corporation in ita meetina to ~ belcl 
OIl the .".1111. 




